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UNSTARRED QUESTION NO.3295
TO BE ANSWERED ON THE 18™ DECEMBER, 2015
DNA PROFILING OF SOLDIERS
3295. SHRI ANURAG SINGH THAKUR:

Will the Minister of DEFENCE j{kk ea=h
be pleased to state:

@) whether the Government has launched a pilot program, ‘Development of Protocol for DNA
Profiling (Identification) and Repository’ for Personnel of Armed Forces;

(b) if so, the details and outcome thereof;

(©) whether any projects from above have been scaled up for regular use, if so, the details
thereof and if not, the reasons therefor;

(d) whether the Government has a scientific / forensic procedure to identify each soldier,
especially those deployed in the forward areas, in case of deaths in the battlefield or in action; and

(e) if so, the details thereof and if not, the reasons therefor?

A N S W E R
MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR)
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(a) & (b): Armed Forces Medical Research Committee (AFMRC) approved a pilot
project (2012-2014) titled “Development of Protocol for DNA Profiling (Identification)
and Repository of Personnel of Armed Forces”. The pilot project has been
completed. The objectives of the project were to devise a protocol for collection,
preservation and transportation of blood samples of the soldiers, maintain absolute
accuracy in personnel information and tagging of specimen and to devise protocol
for procedure for identifying service personnel from any fragment of body tissue.
Standing Operating Procedure for collection of blood samples of soldiers posted at
different locations all over the country and their transport to DNA repository,
storage and profiling laboratory at Armed Forces Medical College, Pune has been
developed.

(c) No project based on the outcome of the pilot project has been scaled up so
far.

(d) & (e): Army has a well established procedure / system for identification of
a soldier in the forward area / battle zone. Identification is done by physical
examination, identification marks, finger print (Thumb impression) and personal
effects of the deceased.
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